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25. VtestBsngal 1 1

26. Aft N Island 0 0

27. Chandigarh 0 0

28. D&NHaveH 0 0

29.. Daman ft Diu 0 0

30. Delhi 0 0

31. Lakshadweep 0 0

32. Pondicheriy 2 1

25. 16

ProduciHon ofFtrewood

1840. SHRISReALUVPANIGARAHI; 
Will the Minister of ENVffK>NMENT AND 
FORESTS be pleased to state:

•ration undartho 20 Point 
Programme, and «rf(ores- 
tation over 8.8, millkxi 
hectares has been car­
ried out

whether country is icely to face a 
firewood crisis by 2000 AL due to decrease

(2) Fuehwoofd saving devices 
such asfueleffk:ientchul-

in production of firewnod;

(b)ifso. ttw ^epslwlng taken to meet 
the situation?

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVnONMENT AND FOR- 
ES1B (SHRI KAMAL NATH): (a) At the 
current rate of papulation increase, there is 
Nkety to be a laige gap twtween production 
and demand of ffrewood by 2000 A.L.

(b) TheGovemmentof Indiahavetatcen 
following s t ^ :

(1) A massive afforestation
programme S  under op-

lahs. Varijyoti and im­
proved cremaloria are 
being encouraged by 
providing subslcfieŝ Hnan- 
did incentives.

(3) Financial incentives/Bub-
sidies are alw being 
provided to encourage 
and popularise the use of 
bio-gas, solar cooker, 
electric crematoria, etc!

Recovery of RaHimay Dues from SEBs
1841. DR. VASANT NIWRUTTI 

PAWAR:WiHthe k^nisterofRAILWAYS be 
pleased to state:
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(a) the yearly freight collection from 
powerstations arMl State Electricity Boards; 
and

(b) the outstanding amount to be col­
lected from these units and the action pro­
posed to betaken forspeedyrecoveiyofthe 
dues?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI MAL- 
LIKARJUN): (a) and (b). The information is 
being collected and will be laid on the table 
of the Sabha.

Pending Power Piojectsof 
Orissa

1842. SHRI GOPINATHGAJAPATHI; 
Will the Minister of ENVIFH3NMENT OF 
FORESTS be |3leased to stats:

(a) the number o{ pending power proj­
ects of Ori^a for the environmental clear­
ance;

(b) whether there has been an Inordi­
nate delay in the clearance of these propos­
als;

(c) if so. the reasons for delay in clear­
ing the project; and

f W G o r a in ic i io n  q t  p n o y M  s i  M y w i i

1643. SHRI KODHOCUNILSURESH: 
WiHthe Minlsterof RAILWAYS bepleasedto
state:

(a) whethertheGovemmertf proposeto 
re-construct the old overbridges at Mylam 
and Nedumpayluilam on Ouilon-Madras 
meter-gauge One;

(b)ifso, when this work Is nkely to be 
started; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI MAL- 
LIKARJUN):(a)No,Sir.

(b) and (c). The State Government has 
indicated their desire for the over-bridge to 
be rebuilt, in order to Unpiove the aUgrunent 
of approach roads. The work can. however, 
be undertaken by the Railways on deposit 
terms after the necessary formalllies are 
completed and the estimated cost of the 
work deposited by .t>'9 Sale Government.

Oevetopment of Kotlayam StotkMi, 
Ksrata

(d) the steps taken to expedite 
clearance of those projects?

the

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND FOR­
ESTS (SHRI KAMAL NATH): (a) A project 
relating to a captive power plant of the 
NatnnalAlumlnium Company is pendingfor 
environmental clearance.

(b) No. Sir.

(c) and (d) Do not arise.

1844. SHRI PALA K.M. MATHEW: Will 
the Minister of RALWAYS bepleasedto 
state:

(a) whether there is any plan to provide 
necessary passenger facilities atongwith 
shaded platforms at Kottayam station In 
Kerala;

(b) if so. the detals thereof and when 
the oonstnjctkm work of such facSties is 
tkeiy to be completed; and

(c) if not, the reasons therefor?


